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Central Aid for Land Reforms in
! Orissa

2649, SHRI RASABEHARI BEHERA:
Will the Minister of RURAL RECON-
STRUCTION be pleased to state the
amount of financial assistance given
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by the Ceniral Government to Orissa
State during the year 1989-81 so far
for implementing the .a?d reform
schemes in the State?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICUITURE AND
RURAL RECONSTRUCTION (SHRI
BALESHWAR RAM): A sum of Rs.
6,05,799 has been released to the Gov-
ernment of Orissa during the fnancial
year 1980-81 as Central share under
the centrally sponsored scheme of fin-
ancial assistance to assignees® o£ ceil-
ing-surplus land.
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Integrated Development of Small and
Medium Towns

2651. SHRI N. E. HORD:
SHRI G. Y. KRISHNAN:
SHR]I CHINTAMANI JENA:

Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether there is any proposal
to undertake the integrated develop-
ment of small and medium towns with
certain population consideration;

(b) if so, the details regarding the
scheme in this regard; and

(¢) whether Government would also
like to consider the population while
investing the money in this regard?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) to (c). The Centrally
Sponsored Scheme for Integrated De-
velopment of Small and Medium Tpwns
having population below one lakh is
under operation. The details of the
Scheme are given below:—

(i) The scheme would cover towns
with a population of 1 lakh and
below on the basis of 1871 census.

(ii) Preference will be given to the

District Headquarters of the Sub-Di--

visional towns or Mandi towns or
other important growth centres.

L]

(iii) The level of expenditure per
town on the basis of approved
achemes will be around Rs. 1 crore
out of which Central 'oan agsistance
upto Rs. 40 lakhs will be released
during the plan period for the
schemes conforming {o the guide-
lines, and the balance smount would
be provided by the State Govern-
ment and the implementing agencies.

(iv) Components eligible for as-
sistance on a matching basis are:—

) (a) Land Acquisition and Deve-
lopment ifor Residential Commer-
cial and Industrial Schemes. Resi-
dential Scheme will include sites
and services, with or without core
housing.

(b) Traffic and Transportation.

(c) Development of mandis/mar-
kets, industrial estates and other
service and processing facilities
for benefit of agricultural and
rural development in the hinter-
land.

(d) The State Government
should include under their compo-
nent schemes relating to slum im-
provement, urban renewal, water

supply and sanitation, preventive
medical facilities, parks and play-
ground ete.

(v) It has been emphasised that
local bodies of the tow:zs should be
encouraged and assisted to partici-
pate in the preparation and imple-
mentation of the programme, and
also maintain the gssets,

(vi) The Central assistance is pro-

vided in the form of a loan repay-
able in 25 years with u moratorium
of b years at the interest rate of 5.5
per cent.

Study of Geomorphological and
Environmental Study for Integra-
ted Development Plan

2652, SHRI D. P. YADAV:

SHRI P. RATAGOPAL
NAIDU:

Will the Minister of RURAL RE-

CONSTRUCTION be pleaged to state:





